THE ‘ESTATE DUTY (AMENDMENT) ACT, 1985 .

" No.. 52 oF 1985 o

[2nd September 1985]

An Act further to amend the Estate Duty Act 19 53

BE 1t enacted by Parhament 1n the Th1rty-s1xth Year of the Repubhc_ g

of Ind1a as follows

,1985

@) It shall be deemed to have come into force on the 16th dav of.

A March 1985

2. In. the Estate Duty Act 1953 after sectlon 5B the followmg sectlon’ ’

- shall be 1nserted namely —_

“5(1 NotWLthstandmg anythmg contamed in. sectlon 5 th1s Act

‘shall cease to apply to the levy of estate duty in respect of any property

B (other than agricultural land) which - passes on the death of any

person on or after the- 16th day of March, 1985.”.-
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1. (1) This Act may be called the Estate Duty (Amendment) Act '
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